
CENTRAL PDMBN ISTRAT D/E TRIBWAL 

BPN GALORE BENCH 

Secone Floor, 
Commercial Cornplcx, 
Indiranagar, 
MGALE - 560 03C. 

Dated: 18APR 1995 

APPL1CATIcN NO. 28 of 1992..___________________________________ 

APPLICANTS: Sri.S.G.Krishna Murthy, 

v/s. 

RESPcNDENTS: The Secretary,Ministry of Railways, 
New Delhi and three others., 

To 

Dr.M. S.Nagaraja,Advocate,No.11, 
Second Floor,First Cross, 
Suj atha Gomplex,Gandhinagar, 
angaloTh-560 009. 

The General Manager, 
South Central Railways, 
Secunderabad,Andhra Pradesh. 

The Chief Personnel Officer, 
South Central Railways, 
Secunderabad,Andhra Pradesh. 

Sri.N.S.Prasad,Advocate, 
No.2,Fifth Main, 
Gandhinagar, Bangalore-9. 

Subject - F.rwardi —copiesof 	Ord 	assd-bytht 	 - - 
Central Admiist rat iveTTbun alB ng1Qre-3S. 	- 

- 	.--z-. 	- 	-- --XXX 	 - 	 - 	- 

	

— Please find-C1Osed hewth 	 der 

Stay rrder/Int-rm Order, passed by,thisTibUflal intheabole 

mn1rnd a p1icat1on(s)cn 04041995. 

to 

= 
- 

	STRAR- 
jr  LjD IABRCHES. 

- 



CEicTRAL AilIINISTRATIVE TRIBUNAL: BANGALORE BENCH: BANGALORE 

REVIEW APPLICATION NUMBER 28 OF 1994 

TUESDAY, THIS TilE '4TH DAY OF APRIL, 1995 

i1r.Justice P.K.Shyamsundar, 	: •• Vice-Chairman. 

i1r.V.Ramakrishnan, 	 . 	.. Menber(A) 

S.GKrishnamurthy, 
. 	Aged 59 years,  

.S/oGovinda Rao, 
27/12, i"iunicipal Quartei-s, 	 . 
Baklegalli, 	 . . 
Hublni_560 020. 	. 	. 	 .: 	.. Review Applicant. 

	

(By Advocate Dr.i'i.S.Naaraja) 	. 

V. 

. 	1. TheUnion of IndIa,  
represented by Secretary 	 // 	... '. 	•,. . 

to Government, i4inistry of Railways,  
New Delrii.  - 	' 

. The .Chairnian,  
Railway Board, New. Delhi. 	. 	. 

* 	 " 	 . 	

"•, 	

.•5 

3 The General nanager, 
South Central Railway, 	. 	. 	., 	.. 	. 	. 
Secunderaba-d. . 	 . 	. 	 . 	. . 	. . 

4. The Chief Personnel Officr,  
South Central Railway, 	• 	. ,. . 	 . 	. 	. - 
Secunderabad 	 RspoILaentb 

(By Standing Counsel Srii.S.Prasad) '. 

ORDER 	 --• 	 - 

iir Justice i' i Shyamsundar,Vice-Cnairinan - 

	

- 	- 
counselfore ff 

41 -jior 1t k i 
- 	-- 

- 
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to have been made by the applicant are furnished in the review 

application. If they have been received, the Railway aduiinistra-

tion will dispose off all of them within 3 months from the date 

of receipt of a copy of this order. Let a copy of this order 

be sent to respondents 3 and 4 for necessary attention. 

The review application stands disposed off. o costs. 

sd/- 
MEibER(A) 	 - VIC-CIIAIIiAN. 

-. 

))N4 ~j 

Central *i ~l v8 TrlbunaT 
Bangatore Bench 

Bang al ore 
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